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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Eleventh Session
BULLETIN=—PART 1
" (Brief Record of Proceedings)
Wednesday, June 19, 2024
| No. 135
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.

Questions :

Four Questions in the list of Questions posted for the day were answered
orally. :
Obituary Reference:

The Speaker made a reference on those who lost their lives in the fire
accident in Flat in Kuwait. As a mark of respect to the deceased, the members
stood in silence for a while.

Speakers Announcement :

Speaker announced that Shri. K. Radhakrishnan, Member of the Fifteenth
Kerala Legislative Assembly has resigned his seat with effect form June 18, 2024.

Adjournment Motion:

After hearing the Chief Minister the Speaker withheld consent to the moving
of an adjournment motion given notice of by Shri. Sunny Jospeh and five other
Members fegardin_g the situation reported to have arisen consequent to the anxiety
among the people after the steel bomb explosion in Eranjoli Kudakalam,
Thalassery causing death of a native in Kudakalam.

(As a mark of protést against the attitude of the Government on the
Adjoumnment Motion, the Members belong to opposition staged a walkout.)

KNPP.665/20244i1)



Calling Attention :

1) Shri. P. Nandakumar called the attention of the Minister for Finance to
the necessity to urge the Ceniral Government to timely disburse the
eligible arrears in Central Allocation and Centrally sponsored Schemes 10
the State. The Minister made a statement thereto.

2) Shri. Anwar Sadath called the aitention of the Chief Minister to the
pecessity to expel officers having criminal background from Police
Force. The Minister for Health and Women and Child Development on
behalf of Chief Minister made a statement thereto.

The Matters under Rule 304:

The matters raised in the House by the Members under Rule 304 are listed
below:
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The Ministers concerned made statements on the respective subjects.

Financial Business :

ion agn ing on Demands for Grants in or the financial
vear 2024-25

Shrj P. A. Mohamed Riyas, Minister for Public Works and Tourism moved
Demand No. XV — Public Works and Demand No. XLII — Tourism and Shri. G. R.
Anil, Minister for Food and Civil Supplies moved Demand No. XXX - Food for
the amounts shown respectively against them under column No. 7 in the list of
Demands for Grants.

Shri. K. N. Balagopal, Minister for Finance laid on the Table statements
under Rule 236 (3) relating to these Demands.

The cut motion Nos. 2, 3, 4, 5, 10, 11, 13, 15, 16, 20, 21, 24, 26, 28, 29, 31,
32, 36, 37, 38, 40, 41, 42, 43, 49, 50, 51, 52 in the list of cut motions for Demand
665]24 i) ‘
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No. XV, cut motion Nds. 2,3,4,5,6,9,10, 11, 12, 14, 15, 16, 19, 21, 22, 23, 24,
26, 28, 29, 30, 31, 32, 34, 36, 37, 38, 40, 41, 42, 43, 46, 47, 48, 50, 52 in the list of
cut motions for Demand No. XXX and cut motion Nos. 2, 3, 4, 5, 6,8, 9, 11, 13,
14, 15, 16, 22, 23, 25, 26, 27, 28, 29, 31, 33, 34, 35, 37, 38, 39, 40, 41, 42, 43, 44,
45, 48, 49, 50, 51, 52 in the list of cut motions for Demand No. XLII were moved.

The following members took part in the discussion;
Shri K. Babu (Nenmara) |
Shri Sajeev Joseph
Shri Vazoor Soman
Shri N. A. Nellikkunnu
Shri Job Maichil
Shri Mons Joseph
Shri. V. K. Prasanth
Smt. U. Prathibha
Shri K. N. Unnikrishnan
Shri Saneeshkumar Joseph
Shri K. U. Jenish Kumar
Shri“A. Raja
Shri Thomas K. Thomas
Shri A.K.M. Ashraf
Shri G.S. Jayalal
Shri D. K. Murali

Shri T. Siddique
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Shri P. A. Mohamed Riyas, Minister for Public Works and Tourism and Shri.
G. R. Anil, Minister for Food and Givil Supplies replied to the points raised during
the discussion. The cut motions were declared lost. Then the Demand No. XV,
XXX and XLII were passed.

‘The House adjourned at 03.54 p.m. to meet again at 09.00 am on
Wednesday, June 20, 2023. '

DR. N. Krishna Kumar, -
Secretary.



